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' majot’ ports are gsnerally free from conges-
tion.

(b) Some of the short terms measures 
to tackle day to day operationa] problems 
such tedose monitoring ofworking vdsseis, 
meeting with repreMntatives of port users to 
identify constraints and remedy them, ad
vance ship planning ete. and long term 
measures such as creation of new berths 
and Railway fadrtties, creation of faciitty for 
midstream discharge at Kandia and replace- 
menf of obsoiate equipments, etc. have t>een 
taken

[EngHsh]

Poultry Farming in Maharaslitra

4780. DR. DAULATRAO SONUJI 
AHER: Will the Minister of AGRICULTURE 
be pleased to state:

(a) whether the Nattonal Cooperative 
Devetopment Corporation has stopped giv
ing financial assistance to cooperative poul
try projects in Maharashtra; and

(b) if so, the reasons therefor'̂

THE MINISTER OF STATE THE 
DEPAPlTMENT OF ACIRICULTURC AfJD 
COOPERATION IN THfi MINlStRY OF 
AGRICULTURE (SHRI NITISH KUMAR):
(a) and (b). No, Sir. NCDC has not stopped 
sanctioning financial assistance to the coop
erative poultry projects in Maharashtra. On 
the basis Of experience and review, the 
scheme has been revised and new models 
evolv^ Al(the p ie tie s  including those in 
Mitharashlra Whose pitoposaAs weri4 received 
iniHd^NbDChavdbeen advfsM to re-submIt 
the''itAi}p6sal̂  in tK ^darlce M h the n«hiv 
models forconskleraSOh by NCDC.

[Ti»i^laSoti\

Watting List for Telephone Connections

4781. PROF. MAHADEO
SHiWANKAR:

SHRI ASHOK ANAMDRAO 
DESHMUKH;

Will the Minister of COMMUNICA
TIONS be pleased to State:

(a) the nutrtber of applicants under 
differerrt categones on waiting list for tele
phone connection^ in Maharashtra, district 
wise and exchange-wise as on 30 June 
1990;

(b) the reasons for delay in releasing 
these connections; and

(c) the steps taken for increasing the 
capacity of telephone exchange so as to 
clear all the applications on waiting list'̂

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA)- (a) to (c) The in
formation is being collected and it will be laid 
on the Table of the House.

[EngrisHi

Pos^ of Chairmen Lying Vacant in 
Public Undertaidngs of Punjab Govarn- 

ment

4782. SHRI KIRPAL SfNGH. Will the 
Minister of HOME AFFAIRS be pleased to 
state;

’ (a) the nuiftber of Public Undertakings 
of Punjab Government in which posts of 
Chairmen are lying vacant;

(b) since when these posts are lying 
vacarft;




